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THE MINISTER OF STATE IN THE [Translation} 
MINISTRY OF RAILWAYS (SHRI K. C. 
LENKA): (8) No, Sir. 

(b) Does not arise. 

(c) DoubIlng of exlsllng single line 
sections is taken up when their carrying 
capacity gets saturated. Freight intensive 
sections 818 given priority. The level of 
Traffic on Ranaghat- Krishna Nagar sec-
tion does not justify doubling at present. 

Training Complex of Fe. 

1855. SHRIMATI SURYAKANTA 
PATIL: 

SHRI S. N. VEKARIA: 

Will the Mfnisterof FOOD be pleased to 
state: 

(a) the progress made in theconstruc-
tion work of the Food Corporation of 
India's training complex at Gurgaon; and 

(b) the time by which the complex is 
likely to be completed ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI KALP NATH 
RAI): (a) The preliminary steps covering 
appointment of consultants, preparation of 
designs and drawings, approval of the 
plans by the Haryana Urban Development 
Authority, soil investigation etc. have been 
completed. The construction of compound 
wall and installation of tube well have also 
been completed. 

(b) The project is expected to be 
csompleted by 1995. 

A8aIstance to Vol.....,. 
Organlutlon Under Pollution 

Control ScIIemee 

·'856. OFf.. RAMESH CHAND TOMAR: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased· to State: 

(a) whether the Govemment are 
involving voluntary organisations to chetk 
increasing pollution in the country; 

(b) if so, the details thereof; 

(c) whether the Govemment provide 
financial assistance to these voluntary 
orgnisations to check pollution under vari-
ous scheme; 

(d) If so, the details thereof and the 
amount released during each of the last 
three years scheme-wise and organisation-
wise? 

THE MINISTER OF STATE INTHE 
MINISTRY OF PEASONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS ( 
SHRIMATI MARGARET ALVA): (a) and 
(b). Voluntary organisations are involved 
in pubic awareness programmes to check 
pollution in the Ganga. 

(c) and (d). The details oflheamounts 
sanctioned during the last three years for 
creating public awareness programme 
under the Ganga Action Plan to various 
voluntary organisations are given in the 
attached statement 




